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FRIDAY, DECEMBER 8, 1939.

PART I

Orders and Notifications by the Governor of Bengal, the High Court,
Government Treasury, etc.

for two weeks from Sunday, the 3rd December 
1939, and ending Saturday, the 16th December 
1939.

When attending the Viceregal Court, during 
the period of Court Mourning, Ladies will 
appear in black or white or black and white, 
or grey.

Court Mourning will not :be observed by the 
Navy, Army and Air Force, apart from the 
officers who are serving on the Personal Staff, 
except that Officers of the three services will 
not attend Balls during the period of Court 
Mourning.

2. The Flag over the Viceroy’s House and 
those over Provincial Government Houses and 
other Government buildings in India will be 
half-masted on the day of the funeral of Her 
late Royal Highness.

GOVERNMENT OF BENGAL

HOME DEPARTMENT.

(Political.)

NOTIFICATION.

No. 6T45P. — 7th December 1939. — The 
following from the Gazette of India Extra
ordinary, dated Monday, the 4th December 
1939, is published for general information.

H. J. Twynam,
Chief Secy, to the Govt, of Bengal.
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Office of the Military Secretary to the Viceroy.

NOTIFICATION.
I
: New Delhi, the 4th December 1939.

No. 9449-M.—Owing to the death of Her 
late Royal Highness the Princess Louise 
Duchess of Argyll, Court Mourning is ordered

By Command,

B. M. Mahon, Lieut.-Colonel, 
Military Secretary to the Viceroy.
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